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BJP seeks NHRC
probe into death
of Sidharthan

Times News NETWORK

Thiruvananthapuram: BJP has
petitioned National Human Rights
Commission (NHRC) to investigate
into the death of J S Sidharthan, a
student of College of Veterinary &
Animal Sciences at Pookode in Waya-
nad The petition by BJP state spokes-
person Sandeep Vachaspati to NHRC
chief Arun Kumar Mishra stated
that the gruesome way in which the
life of a young promisingstudent was
taken away has cast an irremovable
stain to the nation’s collective con-
science.

“To redress the same and to pro-
videjusticetothe victim’'sfamily and
to ensure that such incidents are not
repeated in the future, it is necessary
that an investigation be ordered by
the NHRC into the matter and action
be taken against the students in-
volved in the matter, including those
who are already arrayed in the FIR
and the dean, assistant warden and
other staff in the college,” the pet-
ition said.

It said SFI is behind the incident,
and the CPM has silenced the mouth
of students who had witnessed the
torture. It further said that the CPM
leaders also threatened the police
who are investigating the crime to
rescue the SFI leaders and activists
involved in it.
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Kuki-Zo women s group writes to President Murmu seeking justice

https://www.thehindu.com/news/cities/Delhi/kuki-zo-womens-group-writes-to-president-
murmu-seeking-justice/article67929809.ece

Let this day be a turning point in the abysmal performance of governments in
safeguarding women'’s rights

The Kuki-Zo Women’s Forum, Delhi and NCR, on Friday wrote an appeal to the
President of India, Droupadi Murmu, seeking that every possible measure be taken to
help restore the faith of tribal women of Manipur in the democratic institutions and
processes of the country.

“‘May this International Women’s Day be a turning point in the abysmal performance of
governments at every level in safeguarding women and their interests in this great
republic of ours,” said the letter, also marked to the Women and Child Development
Minister Smriti Irani, National Commission for Women chief Rekha Sharma, National
Human Rights Commission Chairperson, Justice Arun Mishra and the Chairperson of
the National Commission for Scheduled Tribes.

Kuki-Zo bore the brunt

At a press conference in Delhi on Friday organised by the Kuki-Zo Women’s Forum and
the Kuki Students’ Organisation of Delhi NCR on the occasion of International Women’s
Day, the tribal bodies stressed how the ongoing ethnic conflict has had a
disproportionate impact on the Kuki-Zo people, specifically on the women of the
community, who have “borne the brunt of this onslaught”.

The tribal bodies went on to cite incidents of discrimination, mutilation, Kkillings,
atrocities, and attacks on almost three dozen women from their community, adding that
even the first such instance of rape and murder was highlighted only on social media
despite complaints having been sent to Constitutional bodies such as the National
Commission for Women.

Support victims

Given the situation as it stands in Manipur currently, the tribal bodies, in their letter to
the President, called for the authorities to believe the victims, investigate and prosecute
the crimes against them, provide medical and psychological support, and ensure access
to rehabilitation.

In a press statement issued by the tribal bodies on Friday, they said, “The theme for
International Women'’s Day 2024 is ‘Invest in Women: Accelerate Progress’. However,
Kuki-Zo women have been on the receiving end of inhuman torture, vilification, and
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have been stripped of their fundamental right to live with dignity. For the past ten
months, they have been victims of unfathomable violence, their voices silenced and
their cries for help ignored.”

Tara Manching Hangzo, one of the Kuki-Zo victims of the conflict who had to flee their
Imphal home when the conflict began, said at the press conference, “As a Kuki-Zo
woman, | am facing discrimination at three levels. One, as a woman, the second as an
Adivasi, and third as a member of a minority religion - Christianity.”
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NHRC concludes
Vijayawada Camp Sitting

NHRC concluded its day-long
Vijayawada camp sitting on Mar
6, after hearing 30 pending cases
and recommending about Rs 80
lakh as relief to the victims of hu-
man rights violations in Andhra
Pradesh. The NHRC Chairperson,
Justice Arun Mishra, Members,
Dnyaneshwar M Mulay, Rajiv
Jain and Vijaya Bharathi Sayani
heard the cases in the presence
of Secretary General, Bharat Lal,
Registrar (LLaw), Surajit Dey, sen-
ior officers, the concerned offic-
ers of the state government, and
the complainants.



HINDU, Online, 9.3.2024

Page No. 0, Size:(0)cms X (0)cms.

NGOs urge NHRC to take steps to prevent abuse of children in shelter
homes

https://www.thehindu.com/news/national/andhra-pradesh/ngos-urge-nhrc-to-take-steps-
to-prevent-abuse-of-children-in-shelter-nomes/article67929305.ece

Human rights activists appeal to the government to constitute a full bench of Andhra
Pradesh State Human Rights Commission

The representatives of several NGOs have urged the National Human Rights
Commission (NHRC) to initiate measures to prevent the abuse of children living in
childcare homes in Andhra Pradesh.

NHRC Chairperson Justice Arun Mishra, along with members D.M. Mulay, Vijaya
Bharathi Sayani and Rajiv Jain, Secretary General Bharat Lal and Registrar (law) Surajit
Dey, held a meeting with NGOs, civil society organisations and human rights activists
during a camp sitting conducted here a few days ago.

The NGO representatives took several cases related to abuse of children in Child Care
Institutions (CCls), trafficking and other human rights violation incidents to the notice of
the NHRC.

“‘We have brought issues such as attack on Dalits, abuse of minors and other human
rights violation cases to the notice of Justice Arun Mishra,” said Kulavivaksha Vyatireka
Porata Sangham (KVPS) State general secretary A. Malyadri.

He said the NGOs raised the issues related to attacks on journalists and other cases
reported in the media, along with the press clippings and that the NHRC responded
positively.

The KVPS has urged the NHRC to direct the State government to appoint a full bench
of the Andhra Pradesh State Human Rights Commission (APSHRC) in the State and
protect the human rights, he added.
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NHRC seeks report on plight of people in Dhenkanal villages

https://www.thehansindia.com/news/cities/vijayawada/vijayawada-nhrc-organises-camp-
sitting-open-hearing-863284 ?infinitescroll=1

Dhenkanal: The National Human Rights Commission (NHRC) has sought Action Taken
Report on the plight of the people of ST/SC communities at Ekul-Sekul, Kourt, Putipal
and adjacent villages of Kankdahada block who have been deprived of basic
necessities of life. The order was issued following a petition filed by a Human Rights
activist. The Hans India had also published a report on the plight of the people of this
region on June 26 last year.

In the petition, it was stated that health has become a distant dream for the people of
the area due to lack of permanent road to the villages.The activist stated that as per
Article 21, it is the duty of the State under Article 38 (1) of the Indian Constitution to
ensure basic facilities and benefits such as mobile connectivity, healthcare, all-weather
road and primary education.People have to walk for several kilometres to collect ration
and there is also the problem of man-animal conflict. The NHRC has sought Action
Taken Report from the Chief Secretary and the district administration, Dhenkanal, within
four weeks.

Instructions are issued to pay compensation of Rs 80 lakh to the victims at the hearing.
He said the NHRC issued orders to the officials to submit reports on the action taken
related to the case of bonded labour, suicides in police custody, suicides in judicial
custody, food security act etc.Justice Mishra said orders were issued to submit reports
early to ensure justice to the victims. He praised the services of NGOs and Human
Rights organisations for the protection of human rights in AP and the NHRC
encouraged them to continue the services. He said petitioners and complainants can
complain to NHRC online logging to hrcnet.nic.in.
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NHRC notice to DMRC on lack of toilets at stations

SUCHITRA KALYANMOHANTY @ New Delhi

THE National Human Rights
Commission (NHRC) on Friday
issued notice to the Delhi Met-
ro Rail Corporation (DMRC)
seeking detailed responses
within two weeks on the unhy-
gienic condition of toilets in
stations and lack of conven-
ience in metro trains.

The NHRC sought responses
from the Managing Director,
DMRC, after hearing a petition
filed by Supreme Court lawyer
and human rights activist Rad-
hakanta Tripathy In his peti-
tion, he alleged that due to the
non-availability of toilets for

women in the Metro, female
passengers faced difficulties
while travelling.

“It is unfortunate that de-
spite Metro being the lifeline of
daily commuters in Delhi, au-
thorities are not paying dili-
gent/due attention to the fun-
damental issue of providing
clean and hygienic toilets to
commuters, especially wom-
en,” his petition read.

Tripathy contended that due
to the non-existence of public

utilities for women or unhy-
gienic conditions, women are
forced to hold their urine for
extended periods. To avoid us-
ing dirty toilets, many women
do not drink their daily require-
ment of water, which has an
impact on their health.

He also said that as per media
reports, DMRC's financial state-
ments, the total revenue gener-
ated in the financial year 2022-
23 was around 6,645 crore,
inclusive of income from traffic

Women have the fundamental right to have safe and clean tollets.
This recognises their right to live with human dignity... Despite Metro
being the lifeline, due attention is not paid to the basic issue of
providing clean and hyglenic toilets — Radhakanta Tripathy, petitioner

operations, real estate, consul-
tancy and external projects.
“The aspect of toilets
whether unavailability inside
the trains or unhygienic condi-
tions at stations—is being ig-
nored by DMRC. And if it ad-
dresses this issue, then it would
have spent its 1% of profit, the
results would have been dra-
matic,” the petitioner said.
Tripathy cited that the Su-
preme Court, in its various or-
ders, has expanded the scope of
Article 21 of the Constituion
and included the right to live
with dignity and all the necessi-
ties of life, such as adequate nu-
trition, clothing, health, etc.
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Unhygienic stations, lack of toilets inside Delhi Metro trains: NHRC
notice to MD, DMRC on women s rights violation

https://www.newindianexpress.com/nation/2024/Mar/08/unhygienic-stations-lack-of-
toilets-inside-delhi-metro-trains-nhrc-notice-to-md-dmrc-on-womens-rights-violation

Due to the non-availability of toilets for women in the Delhi Metro, female passengers
faced many difficulties while travelling via Metro to various places, human rights activist,
Radhakanta Tripathy told TNIE.

NEW DEHI: The National Human Rights Commission (NHRC) has issued notice to the
Managing Director, Delhi Metro Rail Corporation (DMRC) and asked him to file his
detailed responses within two weeks on the unhygienic condition of toilets in stations
and lack of toilets in Metro trains operating in Delhi to various places.

The NHRC sought the responses from the MD, DMRC, after hearing a petition filed by
Supreme Court lawyer and human rights activist, Radhakanta Tripathy.

He filed the plea in the NHRC, and alleged that due to the non-availability of toilets for
women in Delhi Metro, female passengers faced a lot of difficulty while travelling in
Metro to various places, Tripathy told TNIE.

"It is very unfortunate, that despite Metro being life line of daily commuters in Delhi,
authorities are not paying diligent/due attention to basic issue of providing clean and
hygienic toilets to commuters specially women," Tripathy in his petition said.

The petitioner, Tripathy, contented that due to nonexistence of public utilities for women,
or unhygienic conditions, women are forced to hold in their urine for extended periods of
time. To avoid using the dirty toilets, many women do not drink their daily requirement of
water, with impact on their health, including increased chance of urinary tract infections,
prolapsed bladder, involuntary urine release etc.

Tripathy also said that as per media reports, DMRC's financial statements, the total
revenue generated in financial year 2022-23 was around Rs 6645 crore, inclusive of
income from traffic operations, real estate, consultancy and external projects.

"The aspect of toilets -- whether unavailability inside the metro trains and or unhygienic
conditions at stations -- is being totally ignored by the DMRC. And if, it addresses this
issue, then it would have spent its 1% of profit for addressing the issue, the results
would have been dramatic," Tripathy said.

"Despite this huge earning of profits, the corporation has failed to discharge its social
responsibilities to its commuters. It is worth to mention that, 40 community based
organization in Mumbai launched the Right to Pee campaign in 2013 to demand better
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toilet facilities for themselves and for the 'women on the streets. This led to the
enactment of a public policy also," Tripathy said.

For natural reasons, be it women or men, one may use public toilets at the Metro
stations on account of long travelling time in commuting, he said in his plea.

He cited that the Supreme Court in its various orders, has expanded the scope of Article
21 and has included the right to live with dignity and all the necessities of life, such as
adequate nutrition, clothing, health, etc.

While referring to a judgment of the Apex Court, Tripathy said the court held that
maintenance and improvement of public health are indispensable and attending to
public health is of high priority-perhaps the one at the top.

"What emerges is that women have the fundamental right to have safe and clean toilets
at all convenient places in India. This recognizes their right to live with human dignity,"
he said.

Pleading for better hygienic toilets at stations and inside the metro trains, Tripathy cited
a Delhi High Court judgment in a PIL filed by NGO, Jan Sewa Welfare Society, as the
HC had directed the Municipal Corporation of Delhi (MCD) and Delhi Development
Authority (DDA) to ensure that the public urinals and tollets in the national capital are
clean, hygienic and in systematic manner.
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BJP seeks NHRC probe into death of Sidharthan

https://timesofindia.indiatimes.com/city/thiruvananthapuram/bjp-seeks-nhrc-probe-into-
death-of-sidharthan/articleshow/108339423.cms

Thiruvananthapuram: BJP has petitioned National Human Rights Commission (NHRC)
to investigate into the death of J S Sidharthan, a student of College of Veterinary &
Animal Sciences at Pookode in Wayanad The petition by BJP state spokesperson
Sandeep Vachaspati to NHRC chief Arun Kumar Mishra stated that the gruesome way
in which the life of a young promising student was taken away has cast an irremovable
stain to the nation’s collective conscience.

“To redress the same and to provide justice to the victim’s family and to ensure that
such incidents are not repeated in the future, it is necessary that an investigation be
ordered by the NHRC into the matter and action be taken against the students involved
in the matter, including those who are already arrayed in the FIR and the dean,
assistant warden and other staff in the college,” the petition said.

It said SFI is behind the incident, and the CPM has silenced the mouth of students who
had witnessed the torture. It further said that the CPM leaders also threatened the
police who are investigating the crime to rescue the SFI leaders and activists involved in
it.

Remand report confirms Sidharthan's savage torture and 'public trial' in hostelThe
investigation team collected evidence, including an electric cable and a glue gun, in the
death case of J S Sidharthan. 18 people have been arrested for abetment of suicide,
assault, and ragging. The police remand report calls for an in-depth investigation and
raises concerns about witness influence.108189162

NHRC asks govt to pay Rs 1 lakh compensation to speech impaired tribal youthNHRC
orders investigation into vasectomy case, negligence of Mathili sub-divisional hospital,
ASHA workers, and chief district medical officer. Rs 1 lakh compensation for speech
impaired tribal youth. Recanalization with consent and due procedure. Compliance
report required.108168106

Congress seeks CBI probe into death of student at Kerala Veterinary
universityCongress leader V D Satheesan writes to Chief Minister Pinarayi Vijayan
demanding CBI probe into the death of student Sidharthan J S at Kerala Veterinary and
Animal Sciences University. He alleges that a mob led by SFI leaders held a public trial,
brutally assaulting Sidharthan, with the involvement of teachers and senior CPI(M)
leaders.108179206
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NHRC urged to take
steps to prevent child
abuse in shelter homes

The Hindu Bureau
VIJAYAWADA

The representatives of sev-
eral NGOs have urged the
National Human Rights
Commission (NHRC) to in-
itiate measures to prevent
the abuse of children living
in childcare homes in And-
hra Pradesh.

NHRC Chairperson Jus-
tice Arun Mishra, along
with members D.M. Mulay,
Vijaya Bharathi Sayani and
Rajiv Jain, Secretary Gener-
al Bharat Lal and Registrar
(law) Surajit Dey, held a
meeting with NGOs, civil
society organisations and
human rights activists dur-
ing a camp sitting conduct-
ed here a few days ago.

The NGO representa-
tives took several cases re-
lated to abuse of children
in Child Care Institutions

(CCls), trafhicking and oth-
er human rights violation
incidents to the notice of
the NHRC.

“We have brought issues
such as attack on Dalits,
abuse of minors and other
human rights violation cas-
es to the notice of Justice
Arun Mishra,” said Kulavi-
vaksha Vyatireka Porata
Sangham (KVPS) State gen-
eral secretary A. Malyadri.

He said the NGOs raised
the issues related to attacks
on journalists and other
cases, along with the press
clippings and that the
NHRC responded positive-
ly. KVPS has urged the
NHRC to direct the State
government to appoint a
full bench of the Andhra
Pradesh State Human
Rights Commission
(APSHRC) and protect the
human rights, he added.
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Amet news : ATEHITP T TH fa=g THTS A dgddiagR @ far gra=

https://paliwalwani.com/amet/amet-news-valmiki-and-entire-hindu-society-gave-
memorandum-to-tehsildar
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Tl TR, Iuteae THR Rig W3S, I8 3t Wirad! drdt WAl Savg, TavTe TRds Hat
g1a Rig FASR, e TR sreaef ARI Rig YIS, 8% x0T, aorT & & Ads Rig




PALIWALWANI, Online, 9.3.2024

Page No. 0, Size:(0)cms X (0)cms.

UriaTa, [ =M gReH, 3or gReH, Ugare Tdisp, fam=r Aarcll iU Tare Igid dridhdl
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Lagatar Impact: ﬁ@?mﬁﬁﬁﬁﬁﬁwmw
PIRATS & [T ATSCS AT BIGSIM A AHATIGR ATIHT B 9 ferar

https://lagatar.in/lagatar-impact-child-rights-foundation-wrote-a-letter-to-the-human-rights-

commission-to-take-action-against-ntpc-on-the-death-of-a-girl-from-birhor-tribe/

Ranchi : IRIGTT fSTel & agt aRAT Uamdd & TR 71id fRyd feRgR <l fAar fas=e
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Judges in Politics: <TAUTIRIPT BIS T eI, AT T IWIPUFA TP BT
UG 1 SISl = JHTET
https://hindi.oneindia.com/news/features/abhijit-gangopadhyay-in-bjp-know-about-
those-judges-who-enter-in-indian-politics-895613.html?story=4
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Ugd 1952 ¥ 1954 AP NS & 3R fhR 1956 F 1959 dF TH & ITUIS g | Sfed
AR, FOT @R GHH HIE & AN & TU § Ugad 84 ¥ Ugd ey 3R U&H
qUIsTTerds TSRt 3IR HRIRE UIST & &= ¥ 1 98 1952 T UTARRRT ¥ T W SHIGAR
& 0 H A5 AUyl & U g9 7Y 3R Ofd S5+ 1957 H I Wi I GRT gA14 Al <l
32 YRAG HHRAC UIel ST 90T U g3l 3R H 1957 MR 1959 & &9 3. TH. TH.
FERIUTE & Ag@ el HRIFE WHR J T3 & ©0 & S 61l 35+ 1965 H fhr
Iy g9 TS1 S 9 8R T | 9P dI¢ $hg PR A 3¢ 1968 H I GIRDIC B
raneer FRgad faar iR a1g # I 1973 B HURA & ¥ard O & A & €9 o
U d fohdm M| 9y &. T, 3918 SIRed &. T, 8718 17 oS 1967 ¥ 30 U 1973 TH
W BIC & T g | 30T 1973 T 96 I 1R g 3D Th JgaN1 I YR BT HTol3HTg
e foar a1 99 I5i7 T HIc I AT ¢ faa1| 39 a1g 1977 T ST UIef & Cdbe
IR SR G e J FA1a Siiad d S AeaHT & g g 10| SIRed §71e 21 ST 1977
D ARIHT b el 1 ke wE fhe

SR ST g URd o 219 g7 =ranedter A1 &1 25 RydeR 1990 ¥ 24 AdeR 1991 db URA
&b H IR Tg | U1 Yarfgfd & aTe Sifeed e 1993 ¥ 1996 e IIPIT AFETRIPR
STIRT & Ugdl 3{ehel I8 | 3b 916 1998 H Ig VeUaH G ST 77| SR HRT ifgs
WHITTHT Sial STRed HRT ATfed WITHT Siat o & 3o ARTfern] § Uga GRad Afgar sik
fort g < o i #IE &t <mneler 999 arelt uge Afgar off| ar 1980 & AR
3Oieig feega &1 e Yo T@! 3R 8 U 1983 B 3! Id I A H ool
T TSP §IG 6 AN 1989 F 24 3UW 1992 IH GUH BHIc DI TN B
g & €1G a1 3 TdeR 1993 H 24 AT 1997 T AT AMFAIIISR ST BT T
BT SHP F1C IId 1997 H TIS! SaATST Bt IWBR A Ig ATHaTg BT IquTd ST | Tfed
fasra SO

SATRINTG SR S GIebIc b AT X8 gob faory Sg7un U T o1l U, Sl gl &bl
I I Ugd | SR faor Sga[on = WRaxl, 1995 H ol & US U ST ¢ a1 UT| 39 a1
fOdT 8Hadl e agTun @ foRred JuTeld gU d oI & 31 7T fasr ag7on A 1997 |
Ugdl g1d BN & clodme J efogd! AGTHT ¥ TSI 3R 8R U 3P §lg 3¢ AR 3
ATET (1998, 99 3R 2004) H Ut R &1 HAT HAT UST| 3P §IG 2007 H fegdt Tegaa
BT Tic W §U ITFG H 351 oiid aof &1 3R Tgell IR AGIHT Ugd | 98 2009 &
TR TR 39 e Y HHY & efodhe R AHIHT UgD | 3T SR 516 2012 F 19 H STRIGS

T S $I 9g0d e dd HOY 7 3¢ el 99111 d dhsiad 2 I1d db STRES &
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teRcaREl 3T SRy . T RS
o 3R gRATUN §TEeb1e b T el 3§ Gob ATaHfd TH. AT S99 U Aarghi &

SIe IST9HT & Fe §-1 98 2002 ¥ 2004 TF IRTE 3R R & Ioqura +t R
I ¥ FaATgd 8 & d1¢ MUBING ©0 I HRA ST g1el § [MHd g1 T 3|
SReH I TS ARed I TS 3 SMCaR 2018 ¥ 17 AR 2019 06 YR & 469 THA
R | U HaTHghi & B 4 HeH S1G g1 dioitl 4 I8 ASTGH G FATHY N |
B A 9 TS BT ATTHT & T B & Bhad B YR ATIUIDT 61 HIqH
AT UT| TS BT T QAR TG 3 3rclid H R IRBRI GRT s ofoll Bl IsqIHT T
SIUTA SRR Hoi 1 URURT BT fofeh Hd §U TS T ad1d b oT| Siked g9 Age!
I HYLT 2009 F 2016 TP SH-HIHR STebIC 1 AN & U W S foodT| 1 2015
o I g Trwran o ot fs sifwse 370 YR Wfau o1 Wil fexn g1 oot argha &
TG, d AR B9 UIe! | M 81 T 3R ST ¥ 2019 FHT AHTHT I AST 3R 3
TG § | STReH TaFIRaTH! HalRiad Sike™d O, FerRad 19 JaTs 2013 ¥ 26 30 2014 06
YR & 40d TF ArTEf & Ug WR Q| JSIRGH 3 Jfgfad & 5 TEH 918 g d &
IS0 & 0 8§ UgUR o forn Tl 99 SR A Hig! WHR R dol Had gU TaIRad Bl
I BT AU -1 & HeH DI AT Telra1 Bt | TRew Jue 3fegd Toik JRey I
3fegd TolR 17 THRART 2017 H 4 SFART 2023 TP JUTH BIC o RN B | SADT YaTHg
% T He - 916 o AFUT SIuat GH A 38 TSR T AeuuTe e o far Tl IRey sisga
TR F3 Wfaeiie Haal &1 e W), g foua adre &, saen-are’t afdg faarg
$Y, dlcddl H9 AR @ &1 PR Te dAifde UeR W gl




